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H. 5525 TS feeeft, gaame, fREw=T 10, 2025/#WE™T 19, 1947
No. 5525] NEW DELHI, WEDNESDAY, DECEMBER 10, 2025/AGRAHAYANA 19, 1947
qEF TREEH i ST A

% feeety, 9 fewwaT, 2025

FT.3M. 5713(31).— Fratd THTL, T TSR At =aq, 1956 (1956 F1 48) (S =ad za+
THET Sh ATATHIH gl TAT &) il 1T 3F il IT-8MT (1) BT T&T ATHAT T TN Fd gU, T THTETH
g S & T o TSerT ST F AT el i AN agHid H SIS H - ST T R
AT AR FHIRSR F G Tedas FwAtderaer (FRHT. 226.700% .91, 235.700) & f&wior
(ATSTHFT/4/6 T FT T, AT(R) TALAW, THLT AT TATAA & AR AT & o0 ag i TuferT g,
ST fers auie = STt § T 747 €, THT S/ 37 SIS T & ST 9T il =S FLdl 2

FIe ATH, ST 3 G0 | Baag g, ST Ateri=aa it emT 337 it 3T (1) F T q@i<h T
& forg UeT o % ITANT 9¥ TSI # T ATEREAAT F THIA A ARF F THE &GF F AT SweaT w7
TR ;

THET TIF STET TeTH TR, AT -5 TRTIFET, STEUE ATAF, e #r forferg =7 &
T SO 7 I S e AfArERtIa Ry SITuN oY werw wTeeT, SmeraeRdl v ST &9 § AT
Foreft farfer srammdY g |7 ST T STa@ 39T 3T UF ey 7 gaaTs & TETq a7 U i St 57 %
THTY, AX Fe gl, o0 T8 Wiy raeds a9, <9l g7 AT a6 A&l H TAATT HT T T
AT HT T ;

I<F At v e 37 f ST (2) F AefiT "earw wfde gy R e sweer sifaw
BT ;

8303 GI/2025 (1)
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TH ATAGAAT & AT A ATAT H F @ T 7T AL T ATAFHEN & I wAAT §

ALIAT

TTEAT T § TR % 36, #Y. 226.7009 3. #Y. 235.700” ST qL-FhermiTe-SIori-STerqL-sriaa<
ST HIRESIR F T Se@ s A o fordr srster it S et ST ARa ot §<=n afga iy &1

fera faaom
[T T AT TSI | R T AT AR |
EAT LY A €T A FTIRR || GRFTTFR || S T &we IR ER T
" (RIGIRERIE) (FFRI)
L 1] 2 L3 | 4 | 5 I 6 |
[Tt = AT AT |
[ATir T AT ST |
1 [1122/868 Fsfr e || 0.3062 (3 )| 0.3062]
B [1141/895 [EER e [ 0.35 G )| 0.35|
3 11215/894 st e wem || 0.2567 (@F0R)| 0.2567|
4 [1216/894 (=R e || 0.186 e )| 0.186|
5 1217/1214 st | sem || 0.0656 ()| 0.0656|
6 |[1218/1214 st | sem || 0.0474 @) 0.0474]
7 |[1219/1214 st e sem || 0.0214 @) 0.0214]
8 [1220/888 (=R e || 0.1811 G )| 0.1811]
o [1221/888 [EEn e sm || 0.0805 (e )| 0.0805|
110 |11234/721 IR | e || 0.2957 (@) 0.2957|
11 |[1235721 (=R e Zem || 0.0084 e )| 0.0084]
2 | et [rma® || 05999 (e )| 0.5999)
13 |05 (=R e || 0.8429 (e )| 0.8429)
114 235 st | e || 0.3606 (2| 0.3606|
115 1236 st | drm || 0.1941 (@F0R)| 0.1941|
116 |l241 st e sem || 2.9968 (@) 2.9968)|
17 |42 [t e o || 0.3158 (@ )| 0.3158
R [t e o || 0.0378 e )| 0.0378
19 |44 ferrrey =t || 06553 (e )| 0.6553|
20 |l257 [Pt e e || 1.1354 @R 1.1354]
21 |58 [Frsft e amm || 1.212 G| 1212
22 |60 st e dmm || 1.4044 G )| 1.4044]
3 |let (=R e Zem || 0.1267 G )| 0.1267]
s |lss (=R e Zem || 2.2805 G )| 2.2805|
5 |87 [t fraaeit ][ 001 @R 0.01]
26 |oss st [ dmm || 3.5526 (3w )| 3.5526)
27 294 GECARL} .. e 0.043 (3%7) 0.043
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28 303 Eeil A T || 2.9334 (3R 2.9334
o |304 Frfr e o || 2.9167 G )| 2.9167|
B0 |j311 [t e 2o || 3.0808 (2o )| 3.0808|
31 |[311/938 (=R e 2o || 0.0027 (2o )| 0.0027]
B2 |312 (=R e 2o || 0.0567 (2 )| 0.0567|
33 |[322 [EEn e oom || 0.3693 (2 )| 0.3693]
34 |[366 ey o || 0.1138 e )| 0.1138|
35 |ls518 [Ffr e || 0.2019 G )| 0.2019]
36 |j522 [t e ][ 0.669 G )| 0.669)
137 523 IRER et oo || 3.428 (@) 3.428|
38 |j525 [EEsaa s || 0.0589 (e )| 0.0589)
139 |l528 st | wem || 1.0873 (@) 1.0873|
140 529 st | wem || 3.3203 (@) 3.3203)
141 1530 [T [Fm e || 0.0276 (zF0R)| 0.0276]
42 1531 st lerfsem || 0.18 @R 0.18|
143 532 st e sem || 0.8244 (@0 0.8244
l44 |l603 st |l wem || 0.0948 (@) 0.0948]
l45 |l605 [t e o || 1.4132 GRow)| 1.4132)
46 |e06 st e e || 0.9541 (e )| 0.9541]
47 607 Frft et wom || 2.0392 e )| 2.0392]
4 |l608 (=R e || 1.8956 (2 )| 1.8956|
49 650 et e || 0.1451 G )| 0.1451]
50 |[710 (=R e || 0.6104 (e )| 0.6104]
51 711 (=R rerem || 0.81 G| 0.81]
|52 712 st | wem || 0.5901 (@) 0.5901|
|53 1713 st e wem || 0.5162 (@Few)| 0.5162|
54 714 (=R w0547 e )| 0.547]
55 715 Ffr Ererem || 1.1907 G )| 1.1907]
56 716 [Ffr Frerem || 1.7191 G )| 1.7191]
57 7171047 [ty e sm || 0.0305 (2 )| 0.0305|
|58 718 [Pt e drm || 1.3312 @R 1.3312]
5o 753 [t | oear || 0.1063 G )| 0.1063]
b0 |j820 (=R e o || 0.8579 (e )| 0.8579)
61 |23 [EEn Ererem || 1.583 G )| 1533
62 |l834/941 (=R e dmm || 1.2054 (2 )| 1.2054]
63 |l835 et e e || 1.1175 e )| 1.1175|
6a  |836 st [ 2w || 0.0084 (3 )| 0.0084]
65 864 Rt a3 || 0.0186 (3R 0.0186
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66 865 Frofr A A || 1.7678 BT 17678
67 866 Frfr e || 1.5846 (3w )| 1.5846)|
68 |js67 [t e om || 2.7007 (e )| 2.7007]
6o |ls68 (=R e oo || 1.2835 (2o )| 1.2835|
= (=R e o || 0.4003 (2o )| 0.403]
71 |jso6 [EEn e oom || 0.5902 (3 )| 0.5902]
72 807 (=R e || 1.1528 G )| 1.1528)]
73 oo et [amamr || 04597 G )| 0.4597]
74 Jloo2 IEER e e || 0.6401 G )| 0.6401|
75 903 IRER et oo || 0.0272 @) 0.0272|
76 |jo04 (=R e [ 0.58 G )| 0.58]
77 |l905 |[Errrd Fmemi || 1.5148 @R 1.5148|
78 |l907 st | wem || 0.0261 (@) 0.0261|
79 908 st e wem || 0.3863 (zF0)| 0.3863
80 927 Foroft ﬁ;ﬁ;/ 2.6744 (37T ) 2.6744
81 |lo2s8 [GESas Fm = || 0.0751 @R 0.0751|
82 |l934 IRER oo || 2.8745 (@) 2.8745|
83 ]j964/240 (=R e ][ 0.2075 G )| 0.2075|
84 Jjo77/865 (=R e 2w || 0.0929 (e )| 0.0929)
l85 |l997/261 st | e || 0.9236 (@) 0.9236|
[Ti=T T AT SO |
86 1 Foroft ﬁg‘?’ 0.0259 (377 ) 0.0259
87 2 [EEsa o= | 03118 G ) 0.3118]
| Totall 75.8807|
[T, 5. 260890/3A]

o e, e

INISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 9th December, 2025

S.0. 5713(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening, Six/Four laning, etc), maintenance, management and operation of Jaipur-Kishangarh-Ajmer-Jodhpur-
Interchange with Amritsar-Jamnagar Corridor Section in the stretch of land from Km. 226.700 to Km. 235.700 in
Tehsil Bhadrajun in the District of Jalore in the State of Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of

section 3C of the said Act.
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Every such objection shall be made to the competent authority, namely, the Sub Divisional Magistrate, Ahore
in writing and shall set out the grounds thereof and the competent authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the competent authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, falling within the stretch of land
from Km. 226.700 to Km. 235.700 (Jaipur-Kishangarh-Ajmer-Jodhpur-Interchange with Amritsar-Jamnagar
Corridor Section) Project Highway in the State of Rajasthan

State: RAJASTHAN

|IDistrict: JALORE

SI. No. [|Survey/Plot Number|| Type of Land || Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 | 3 | 4 | 5 | 6 |
[Taluk: Bhadrajun |
|Village: Barwan |
1 |[1122/868 ||Private ||Barani Partham || 0.3062 (Hectare )| 0.3062]
2 |[1141/895 ||Private ||Barani Partham || 0.35 (Hectare )| 0.35]
|3 ||1215/894 ||Private ||Barani Partham || 0.2567 (Hectare )|| 0.2567|
l4 |[1216/894 ||Private ||Barani Partham || 0.186 (Hectare )| 0.186|
5 1217/1214 ||Private |[Barani Partham || 0.0656 (Hectare )| 0.0656|
l6 [1218/1214 ||Private ||Barani Partham || 0.0474 (Hectare )| 0.0474|
7 [1219/1214 ||Private |[Barani Partham || 0.0214 (Hectare )| 0.0214]
B |[1220/888 |[Private |[Barani Partham || 0.1811 (Hectare )| 0.1811]
|9 ||1221/888 ||Private ||Barani Partham || 0.0805 (Hectare )” 0.0805|
[10 |[1234/721 ||Private |[Barani Doyam || 0.2957 (Hectare )| 0.2957|
11 |[1235/721 |[Private |[Barani Doyam || 0.0084 (Hectare )| 0.0084|
|12 ||2 ||Government ||Ge. Mu. Nadi || 0.5999 (Hectare )” 0.5999|
13 |l205 ||Private |[Barani Partham || 0.8429 (Hectare )| 0.8429]
14 1235 |[Private |[Barani Doyam || 0.3606 (Hectare )| 0.3606|
15 |l236 ||Private |[Barani Doyam || 0.1941 (Hectare )| 0.1941]
16 |[241 ||Private ||Barani Partham || 2.9968 (Hectare )| 29968
117 242 ||Private ||Barani Partham || 0.3158 (Hectare )| 0.3158|
|1 8 ||243 ||Private ||Barani Partham || 0.0378 (Hectare )” 0.0378|
19 244 ||Government ~ ||Ge. Mu. Nada || 0.6553 (Hectare )| 0.6553)|
120 257 ||Private ||Barani Partham || 1.1354 (Hectare )| 1.1354|
|21 ||258 ||Private ||Barani Doyam || 1.212 (Hectare )” 1.212|
22 |l260 ||Private ||Barani Doyam || 1.4044 (Hectare )| 1.4044]
123 261 ||Private ||Barani Doyam || 0.1267 (Hectare )| 0.1267|
|24 ||286 ||Private ||Barani Doyam || 2.2805 (Hectare )” 2.2805|
25 |l287 ||Private ||Ge. Mu. Dhani || 0.01 (Hectare )| 0.01]
126 288 ||Private ||Barani Doyam || 3.5526 (Hectare )| 3.5526]
127 |l294 |[Government  ||Ge. Mu. Rasta || 0.043 (Hectare )| 0.043]
128 303 ||Private ||Barani Partham || 2.9334 (Hectare )| 2.9334]
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129 304 |[Private |[Barani Partham || 2.9167 (Hectare )| 2.9167|
|3O ||31 1 ||Private ||Barani Doyam || 3.0808 (Hectare )|| 3.0808|
31 [311/938 ||Private ||Barani Doyam || 0.0027 (Hectare )| 0.0027|
32 312 ||Private ||Barani Doyam || 0.0567 (Hectare )| 0.0567|
133 322 ||Private |[Barani Partham || 0.3693 (Hectare )| 0.3693)|
|34 “366 ||Government ||Ge. Mu. Rasta || 0.1138 (Hectare )“ 0.1 138|
135 |ls18 ||Private ||Barani Partham || 0.2019 (Hectare )| 0.2019)|
136 ||522 ||Private |[Barani Partham || 0.669 (Hectare )| 0.669)
|37 “523 ||Private ||Barani Partham || 3.428 (Hectare )“ 3.428|
138 |l525 ||Government  ||Ge. Mu. Rasta || 0.0589 (Hectare )| 0.0589)|
139 ||528 ||Private ||Barani Partham || 1.0873 (Hectare )| 1.0873]
40 |[529 ||Private ||Barani Partham || 3.3203 (Hectare )| 3.3203)]
l41 1530 |Government ~ ||Ge. Mu. Oran || 0.0276 (Hectare )| 0.0276|
|42 ||531 ||Private ||Barani Partham || 0.18 (Hectare )” 0.18|
43 |l532 ||Private ||Barani Partham || 0.8244 (Hectare )| 0.8244]
l44 |l603 ||Private |[Barani Partham || 0.0948 (Hectare )| 0.0948)|
l45 |l605 ||Private |[Barani Partham || 1.4132 (Hectare )| 1.4132]
l46 |l606 ||Private ||Barani Partham || 0.9541 (Hectare )| 0.9541]
l47 607 ||Private |[Barani Partham || 2.0392 (Hectare )| 2.0392|
|48 ||608 ||Private ||Barani Partham || 1.8956 (Hectare )” 1.8956|
49 |l650 ||Government  |[Ge. Mu. Rasta || 0.1451 (Hectare )| 0.1451]
50 710 |[Private |[Barani Partham || 0.6104 (Hectare )| 0.6104|
|51 ||711 ||Private ||Barani Partham || 0.81 (Hectare )” 0.81|
52 [712 ||Private ||Barani Partham || 0.5901 (Hectare )| 0.5901]
53 713 |[Private |[Barani Partham || 0.5162 (Hectare )| 0.5162)
|54 ||714 ||Private ||Barani Partham || 0.547 (Hectare )” 0.547|
55 |[715 ||Private |[Barani Partham || 1.1907 (Hectare )| 1.1907]
56 716 |[Private |[Barani Partham || 1.7191 (Hectare )| 1.7191]
|57 |[717/947 ||Private |[Barani Partham || 0.0305 (Hectare )| 0.0305]
|58 718 ||Private |[Barani Doyam || 1.3312 (Hectare )| 1.3312]
59 1753 |Government ~ ||Ge. Mu. Rasta || 0.1063 (Hectare )| 0.1063)|
|60 ||820 ||Private ||Barani Partham || 0.8579 (Hectare )” 0.8579|
l61 |l823 ||Private ||Barani Partham || 1.533 (Hectare )| 1.533]
l62 |[834/941 ||Private ||Barani Doyam || 1.2054 (Hectare )| 1.2054|
|63 ||835 ||Private ||Barani Doyam || 1.1175 (Hectare )” 1.1 175|
l64 |I836 ||Private ||Barani Doyam || 0.0084 (Hectare )| 0.0084|
l65 ||864 ||Private ||Barani Doyam || 0.0186 (Hectare )| 0.0186]
|66 ||865 ||Private ||Barani Doyam || 1.7678 (Hectare )” 1.7678|
l67 ||866 ||Private ||Barani Doyam || 1.5846 (Hectare )| 1.5846]
l68 867 ||Private ||Barani Partham || 2.7007 (Hectare )| 2.7007|
69 868 ||Private |[Barani Partham || 1.2835 (Hectare )| 1.2835]
170 ||895 ||Private ||Barani Partham || 0.4093 (Hectare )| 0.4093)|
[71 896 |[Private |[Barani Partham || 0.5902 (Hectare )| 0.5902|
|72 ||897 ||Private ||Barani Partham || 1.1528 (Hectare )|| 1.1528|
73 1899 ||Government  ||Ge. Mu. Nada || 0.4597 (Hectare )| 0.4597|
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74 902 |[Private |[Barani Partham || 0.6401 (Hectare )| 0.6401|
175 903 ||Private |[Barani Partham || 0.0272 (Hectare )| 0.0272|
|76 “904 ||Private ||Barani Partham || 0.58 (Hectare )“ 0.58|
|77 “905 ||Government ||Ge. Mu. Aagor || 1.5148 (Hectare )“ 1.5 148|
78 1907 ||Private |[Barani Partham || 0.0261 (Hectare )| 0.0261]|
|79 “908 ||Private ||Barani Partham || 0.3863 (Hectare )“ 0.3863|
80 927 Private %“goggéam / 2.6744 (Hectare ) 2.6744
|81 ||928 ||Government ||Ge. Mu. Rasta || 0.0751 (Hectare )” 0.075 l|
|82 “934 ||Private ||Barani Partham || 2.8745 (Hectare )“ 2.8745|
183 |l964/240 ||Private |[Barani Partham || 0.2075 (Hectare )| 0.2075)|
84 |l977/865 ||Private |[Barani Doyam || 0.0929 (Hectare )| 0.0929|
85 |[997/261 ||Private |[Barani Doyam || 0.9236 (Hectare )| 0.9236|
|Village: Ghana |
86 1 Private i%agoggéam / 0.0259 (Hectare ) 0.0259
87 |12 ||Government  ||Ge. Mu. Nadi || 0.3118 (Hectare )| 0.3118]
| Total|| 75.8807|

[F. No. 260890/3A]

SHAIKH AMINKHAN, Director
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